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MATTERS UNDER RULE 377

(i) NEED TO AUGMENT PURCHASE QUOTA
or Iron-ors BY MM.T.C. 1N Orissa

SHRI RASABEHARI BEHERA
(Kalahandi): 8Sir, Orissa abounds in
mineral wealth particularly iron ore,
manganese chrome ore, and bauxite
ete. Thousands of tribal labourers
from different parts of Orissa and
neighbouring States earn their liveli-
hood by working in the iron ore
mineg of Keonjhar, Mayurbhanj and
fSundargarh district of Orissa. Metals
and Mineral Trading Corporation is
the sole purchaser of iron ore from
these mines. The Government of
India earns foreign exchange worth
several crores of rupees by exporting
iron ore from Orissa mines. Thus,
the development of Orissa primarily
depends upon the proper exploration
of iron ore mines.

It is a matter of regret that this
major iron ore belt of Orissa is facing
crisis due to the failure of MMTC in
augumenting its annual purchase
quota from these mines, The shock-
ing fact is this that from 1976-77
onwards MMTC has not lifted even
half of its quota accumulated at diffe-
rent railway sidings of these three
districts. Millions of tonnes or iron
ore have been accumulated at Bans-
pani railway sidings alone. In view of
the above difficulties, some iron ore
mines particularly those managed by
Orissa Mining Corporation have been
declared closed, Due to this, a large
number of labourers working in these
mines gnd various railway gsidings
have been retrenched, The Govern-
ment of Orissa has been taking up
this matter time and again with the
MMTC authorities andg stressing the
need for increasing its annual pur-
chase of iron ore from these mines.
In spite of all such efforts made by
the Government of Orissa, MMTC has
not yet taken any decision to buy
more quantitisq of iron ore. Effective
steps ‘iave also not been taken for
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clearing the stegnating iron ores. This
sort of apathy of MMTC may lead
towards the breakdown of law and
order, because, this issue is inter-
linked with the human problem in
the backward State like Orissa.

Therefore, I draw the urgent atten-
tion of the Government of India to
direct the MMTC to take steps for
aurumenting the annual purchase
guota of iron ore from these languish-
ing mines.

Similar steps should also be taken for
clearing the accumulated stocks forth-
with,

(ii) NEEp TOo START FAST RUNNING
SERVICE BETWEEN LUCKNOW AND
DELHI

= TR e @i (ATIEEE)
IqMETE  WEYET, WAy IF AW OH
ageAq ¥ FT WY § frear ¥
wRE T wifedi wetng g gf
g%, ®awar gifz fafes
FIAM & ZE W g Fw mifr
RIEETE gy g AEAs
st € ? ¥fw 77 I TwaAry arfzar
g wT AW & da HATAT 50-F0
Ty Fr AQTE TAFF THATL qrfear
¥ g F & dfaw ey §
W17 T SaAs sAEAT wrfa A
TTOEAT H 4gT HfzAvE Fr Fraar
AT q¥AT & 1% Fag T at Ag
fasar o g rwcag o W
#t odi W Fd 9T JIHT GH<
& 87 saw faedr &1 eww w@ar
g wrg fam Ao WY mea A et d
d@ I mfggi ¥ g 7 frey
¥ FIT T8 qmElg qfedi ¥ 457
¥ fau faawr g\ qear &\ faw qx
FE gA7 Wl gT g grar 3
W AT A Y wEe X
s o i &1 ST w5



